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THE MINISTER Of PARLIAMEN· 
TARY AFFAIRS, SPORTS AND W()iU{S 
A D HOUSING (SHRI BUTA SINGH): 
(a) to (d) The Scheme for Environmental 
Improvement in lum area i operated. in 
'the State Sector as part of the Minimum 
Need Program.me. The . State Government 
ha. prepared a project for urban develop-
ment in Bombay which i'ncludes propo als 
for the upgradation of slum involving 
about one lakh household . Thi project is 

• under consideratIon for a istance by the 
World Bank. 

A ian Games Projects Constructed through 
Contractors and by N.B.C.C. 

184. SHRIMATI PRAMILA DANDA-
.VATE: Will the Minister of WORKS AND 
HOUSTNG be pleased to state: 

(a) the planned projects for the 91th 
Asian Games supervised constructed and 
carried out through contractor and by the 
National Building Construction Corpora-
tion; 

(b) the detail of the project completed 
iD. time for the use of the A iad; 

(~) t~e action taken against the contra-
ctors for the non-complotion or incom-{ .!? 
Jete projects; and 

......... 
1~ 

I 

(d) details thereof? 

THE. MINISTER OF P~~LIAl1~
TARY AFFAIRS, SPORTS AND. WORKS 
AND HOUSING (SHRI BUTA SINGH): 
(a) to (d) Information is being collected 
and will be laid on, the. ~a Ie of the Lot . ) . 
Sabha. 

Haanluous Pesticides 

185. SHIH BAL KRISHNA WASNIK: 
Will the Minister of AGRICULTURE be 
pleased to ~ate: 

(a) W "lher Government are aware of 
the hazards from pe ticldes; and 

(b) if '03 what steps Government hav # 

taken or axe propo iog to tak to curb th 
manufacture and di tributio.n for u of 
such pesticide, which have been proved 
exce ively toxic or liazarduou and which 
have been identified a such by the World 
Health Organi atJon? 

THE MJ ISTER OF AGRICULTURE' 
(RAO BIRENDRA SINGH): (a) Ye , Sir. 
(b) The Registration Committee con ti-
tuted under eotion 5 of the Insecticides 
Act, 1968 en ures that only ~fe and effi-· 
carcious insectidde are regi 'tered for im-
port Or manufacture in the country. Some 
of the step taken by the Reg' tration' 
Committee to en llre afety of in ecticides . . 
are given below: 

(i) 1 of the highly hazardou p sti-
cioes haVe not been approved for regis-
tration by 'the Regi tration, Committee. 

(ii) EI'tirin, and Ethyl Parathion have 
al 0 o~en phased out in the country be-
cau t of high toxicity. . 

(iii) Two insecticide , viz., Ttoxaphene 
and DBCP a~though orginal1y registered 
are not perm.tt~d for import in the-
country. 

(iv) Recently on a~P'Qnt ' of adverse-
effect qf Nitrofen, its manufacture has 
been withdr.awn volunt~ly' . 

Out of 118 registered pesticide now 
available for use in India, only 7 b 10Dg-
to the extremely ha~rdous grop of pes~ 

ticide as classified by the WHOAhese are 
used under certain specific and restricted" 
conditions. They are (a) Aldicarb (b) Cal .. 
cium cyanide (c) Methyl Parathion (d) 
Phora~e (e) Chlorqfenbephos (0 ~h06'pha
lllideJl and (g) PJienyl Jll~rcUI"Y ace~ate . . 

Wit!t. a view to p.r~~ep.t. further risk t()· 
the environment, human health and eeo-
sy tern, the Regi tration Committee has de-
cided to constit\1jte a Committee to review 
the specific pe tic ide being used in agricul-
ture and pu bJic health programmes for ' 
identifying ,the safter ~u titute and can--
ceIling *e registr ion of *0 chemical . 
which l could be ehminated at this tage. 




